429 Exp. in office of Air
Airways ete. in New Delhi (CA)

so, what is the use of this Agency?
Why not the Research and Develop-
ment Wing of our Police Department.
according to the Report of the Police
Comm.ssion, be energised? If more
funds are required, they should be
given. Why not sophisticated instru-
ments be introduced and given to the
police personnel so that it will be
easier for them to apprehend the cul-
prits and to know the different types
of sophisticated instruments, which
are being smuggled out? What are
the steps taken so that the culprits
can be apprehended within a very
short time? 1 was charmedq by the
process of investigation mentionei by
one of my friends who was in Scotland
and who narrated it. Will the Minis-
ter kindly consider these facts which
are in his mind and incorporate so-
phisticated instruments. The police
officials and the people who are crest-
fallen should not be to the Research
and Development Wing of the Depart.
ment but the most intelligent officers
be sent to get all the knowledge for
detaileq protection of life and law and
order of our country and security as a
whole.

SHRI P.C, SETHI: I fully share the

anxiety shown by the hon. Member.
I would like to clarify because he has
raised one question that one chaprasi
was killed. It has appeared in the
newspaper. Nobod. was killed One
of the chaprasis got minor injury on
account of the splinters. He was sent
to hospital. There was no loss of life.
The explosions in the offices of Air
France and Iragi Airways, were of
crude Indian manufactured Bomk:s
which are normally manufactured by
private people by joining the two
tubes and putting some explosive ma-
terial there and, therefore, Lhey are
not of much consequence.

As far as the rocket which was used
in the U.S. Embassy, is concerned, on
that no markings were there and,
therefore, it could not be found ou¢ as
to where from it has come, But cer-
tainly it was powerful instrument
which if it would not have heen -de-
tected would have done greater harm,
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In this connection I would like to
point out that we are trying to equip
the Delhi Police with high power wire-
less sets, metal detectors and explo-
sive detectors. Forensic laboratory
has been recently created to go into
these crimes. We have cautioned the
Delhi Police that they should he more
vigilant. The night patrol should in-
crease. At the same time they should
take cognisance of these facts and
make more tight security arrange-
ments, '

As far as the non-alignment confer-
ence is concerned, whatever may -be
the intentions of some parties or some
people, we will try to see that all those
who come to participate in this non-
alignment summit are well protected.

MR. DEPUTY SPEAKER: S/Shri
Harish Rawat, D. L. BAITHA, Hari-
kesh Bahadur are not present. We
now go to matters under 377.

—_——

MATTERS UNDER RULE 377

MR. DEPUTY SPEAKER: Manyv of
the Members are not present since
they did not know that lunch hour has
been dispensed with. Such of the
Members who are absent will be cal-
led again after 14 hrs.

Shri Ram Pyare Panika.

(1) FINANCIAL ASSISTANCE TO PEOPLE
AFFECTED BY NATURAL CALAMITIES IN
MirzaPUR, U.P.

st T e arfe s (Tradeier)
ITieger derea, fuew v g€t ¥
gaak  frefge oq9e gaEr, aw
et wife SwEfas s ¥ -
iy wEATE A 99T geT § |
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. [= <m X qifqe]

W@ AV I ™ O welaE AraeT
g, q@r =S War §7 "IH THIq
g F ww faefR &7 A
awfng ®emE ¥ 9 T E,
I FET FWER T R HWRA
g & FEIE F9qT H A[I 9§IA
# fog wga st &1 garg § AR
gawre 1 fagita @fe F #3@R
gdF FAE-79q § qoq fadqeor &
W ggF saATar & WWId H AT
Ead F FAT ¢ @& g TS T
gfgwm  mfeam, gfoa, @fags
WG TR F WG H AGN UF AN

WEEA F M IR Q8 e
qT TH JA9e H( [HGE  AMER

d@a gu fae sgaeay s A1 AR
W OHET FAT ARA g o—

1. 37T GIFRX FaT GHRA
N, @AY ¥ M F AU woIw
T 99Ed § uHay 'Y O§ 0
TEd FT FH GT F7 w2

2. fawrm @t wt  ufges
w1 f@ar ST faq S F Jwme
foo @& )

3. feardt @2 @ <@ aget @
AT W G WA AF T
-ﬁmm‘smi’m forar g
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4. g & foow €% =1 T
fpqr oMo ggr TN & AT @Y
I F T |

JuTemer  warew, IH e g
¥ §8 @e qar av TAMY qF IHH!
S FX T§ fear g 1

(ii) RESTORATION OF WORK OF CENTRAL
SATION OF RUPFE TRAVELLERS CHEQUE
AND RECONCILIATION WORK AT CALCUTTA

SHRI NIREN GHOSH (Dum Dum):
Sir, since Imperial Bank was trans-
ferred into State Bank of India and
its headquarters transferred from Cal-
cutta to Bombay, the accounting and
reconciliation work connecteq with
Rupee Travellers Cheque was centra-
lised at Calcutta in two offices of the
State Bank of India, viz., Calcutta
Main branch and the connected work
was peing handled py a manpower of
nearly 90 persons. A variable depo-
sit to the tune of Rs. 30 crores used
to be maintained on account of Rupee
Travellers cheque at Calcutta Main
branch which counts for Banks' de-
posits in Calcutta. During the last
decade, use of Rupee Travellers che-
gue hag increased enormously and the
management deliberately allowed the
Rupee Travellers cheque accounting
and reconciliation work to be accumu-
lated by not increasing the staff
strength in commensurate with the in-
creased volume of work, Now the
Bank has shifted 1the work entirely
outside Bengal circle of Bombay and
to process the 'work through computer
although the entire work can be hand-
led manually. The employment pot-
ential will go down ang the shifling
will cause financial loss to the State of
West Bengal. Perhaps, the manage-
ment decided to shift the work in the
rame of centralisation but with avail-
able infrastructural facilities and job
know-how the entire work can pe cen-
tralised at Calcutta jtself.

I, therefore, demand that the entire
work of Rupee Travellers cheque and



